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CP NO.74/ALD/2017

Sh. Shahid Kazmi, Advocate for the petitioner. He informs that in compliance
of the previous direction of this Court, relevant extract of special resolution of the
company for seeking approval from this Tribunal are already filed for the purpose
of authentication by the registry of this Tribunal and pursuant thereot an authentic

copy of the order has also been delivered to the petitioner company.

In view of this, nothing survives in the present matter and the proceeding in

the present petition stands closed in terms of order dated 09.10.2017.
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Dated:26.10.2017 | H.P. Chaturvedi, Member (Judicial)

Typed by:
Kavya Prakash Srivastava
(Stenographer)



